
No. A-2201 1/1 / 2Ott-AD.X
Government of India

Ministry of Corporate Affairs

In continuation of Office
undersigned is directed to say
Sh. D.P. Ojha, OL, Chandilarh
Shimla.

5th Floor, 'A'Wing, Shastri Bhavan,
New Delhi, Dated : 29.tL.2013

oFFtcE qRpER

Memorandum of even no. dated 11.11.2011, the
that the competent authority has decided that

shall hold the additional charge of ROC-cum-OL

To

(Rakesh Kumar)
Under Secretary to the Govt. of India

Tel. 2338 3507

1. Sh. D.P. Ojha, OL Chandigarh
2. Dr. Raj Singh, ROC, Chandigarh
3. PStoCAM
4. Pso/PPs/Ps to secretary, As, Js(R) / Js (M) / Js (sp)/ Js(B)/ Dil(UcN)/

Dil(BNH)
5. RD(NR), Noida
6. EG Cell for placing this order in employees corner (transfers / postings).
7. Personal file of concerned officer.
8. Guard file


